THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST

[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in

10:15 AM to 1:00 PM
2:00 PM to 4:15 PM

[ For Monday,4th March 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:15 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

COURT NO: 111

JOINT REGISTRAR (JUDL.) MR. CHINMOY BARUAH

Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
ORDERS
1 WP(C)/15/2021 RUNU RANI DAS MR. JUNM LASKAR GA, ASSAM
Versus MS. A AHMED MR K BISWAKARMA
THE STATE OF ASSAM AND 6 ORS MS B DEVI
2 WP(C)/1962/2021 ANARUL ISLAM AKAND AND 3 ORS. MR. A R SIKDAR SC, ELEM. EDU
Versus MD A ALl
THE STATE OF ASSAM AND 5 ORS. MR. S | TALUKDAR
M M ZAMAN
3 WP(C)/4539/2021 RAJESH AGARWAL MR. S K SINGH GA, ASSAM
Versus MR. A GANGULY
THE STATE OF ASSAM AND 3 ORS MR. A DUTTA
MR. A DHANUKA
4  WP(C)/6601/2021 BIRBAL RABIDAS MR. ] M A CHOUDHURY SC, PAND R.D.
Versus MR. A B T HAQUE GA, ASSAM
THE STATE OF ASSAM AND 12 ORS
LEAVE NOTE OF ADVOCATES FOR 04/03/2024
1) MRS N BARUAH 27-01-2024 To  15-03-2024
2) MR. H L MAURYA 05-02-2024 To  31-03-2024
3) MR. M HUSSAIN 07-02-2024 To  05-03-2024
4) MR. M H RAJBARBHUIYAN 16-02-2024 To  05-03-2024
5) MD. A ] ATIA 22-02-2024 To  15-03-2024
6) MR. B BARMAN 22-02-2024 To  22-03-2024
7) MR. B BARMAN 02-04-2024 To  02-04-2024
8) MR. S K SAHARIAH 23-02-2024 To  31-03-2024
9) MR D K MISHRA 28-02-2024 To 07-03-2024
10) MR. | HUSSAIN 26-02-2024 To  10-04-2024
11) MR. ] P SHARMA 27-02-2024 To  04-03-2024
12) MR. R K BHUYAN 26-02-2024 To  04-03-2024
13) S BORGOHAIN 27-02-2024 To  04-03-2024
14) J SHARMA 03-03-2024 To 07-03-2024
15) MR. A DHAR 04-03-2024 To 06-03-2024
16) MS. T GOSWAMI 29-02-2024 To  10-04-2024
17) MR M Z AHMED 03-03-2024 To  08-03-2024
18) MS B DUTTA 03-03-2024 To  08-03-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010193392020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010049102021
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010140672021
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010209452021

19) MR. A M DUTTA 03-03-2024 To  08-03-2024
20) MR. N SHARMA 04-03-2024 To  04-03-2024
21) MR. C S HAZARIKA 05-03-2024 To 07-03-2024
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in

10:15 AM to 1:00 PM
2:00 PM to 4:15 PM
[ For Monday,4th March 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:15 AM BEFORE RESPECTIVE BENCHES]
[AT 11:00 AM]
BEFORE:
DEPUTY REGISTRAR (BENCH) - MR. KAUSTUVMANI GOSWAMI
COURT NO: 115

Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
ORDERS
RFA/72/2017 SRI VED PRAKASH KEDIA AGARWALLA MR G N SAHEWALLA MR. S DEKA
Versus MD ASLAM MR. S DEKA
SRI PURANMAL AGARWALLA and 15 ORS MR.S ISLAM B DUTTA
MR. A CHETIA MS. ] BORO
MR M SAHEWALLA MR D TUMUNG
MS. S. TODI
MR A HAWARI
MR.B K MISHRA
WP(C)/5662/2019 PRASANTA KUMAR BARMAN MR. T ] MAHANTA GA, ASSAM
Versus MS. P CHUTIA MR. S BORA
THE STATE OF ASSAM AND 3 ORS. MR P P MEDHI (r-5)
MR G BARGAYARY (r-5)
SC, GMC
SC,GMDA
L.A.(Civil)/1393/2023 PR. COMMISSIONER OF INCOME TAX, MR. S C KEYAL
in ITA/5/2021 SHILLONG
Versus
SHREE PRAKASH SINGH,
WITH
MC/34/2023 PR. COMMISSIONER OF INCOME TAX, MR. S C KEYAL
SHILLONG
Versus
SHREE PRAKASH SINGH,
4  Cont.Cas(C)/2/2024 TURESWAR SAIKIA AND 4 ORS. MS. D SONOWAL MR. D SAIKIA (R-5)
Versus MR. R BORPUJARI (R-5)
PABANKUMAR BORTHAKUR AND 4 ORS. MS. M DEVI (r-1)
MR. A DAS (r-1)
MR. A BHATTACHARYYA
(R-5)

MR. S DUTTA (R-5)
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010024592017
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010183302019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010096232023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010096222023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010290852023

1) MRS N BARUAH 27-01-2024 To  15-03-2024
2) MR. H L MAURYA 05-02-2024 To  31-03-2024
3) MR. M HUSSAIN 07-02-2024 To  05-03-2024
4) MR. M H RAJBARBHUIYAN 16-02-2024 To  05-03-2024
5) MD. A ] ATIA 22-02-2024 To  15-03-2024
6) MR. B BARMAN 22-02-2024 To  22-03-2024
7) MR. B BARMAN 02-04-2024 To  02-04-2024
8) MR. S K SAHARIAH 23-02-2024 To  31-03-2024
9) MR D K MISHRA 28-02-2024 To 07-03-2024
10) MR. I HUSSAIN 26-02-2024 To  10-04-2024
11) MR. ) P SHARMA 27-02-2024 To  04-03-2024
12) MR. R K BHUYAN 26-02-2024 To  04-03-2024
13) S BORGOHAIN 27-02-2024 To  04-03-2024
14) J SHARMA 03-03-2024 To 07-03-2024
15) MR. A DHAR 04-03-2024 To 06-03-2024
16) MS. T GOSWAMI 29-02-2024 To 10-04-2024
17) MR M Z AHMED 03-03-2024 To 08-03-2024
18) MS B DUTTA 03-03-2024 To 08-03-2024
19) MR. A M DUTTA 03-03-2024 To  08-03-2024
20) MR. N SHARMA 04-03-2024 To  04-03-2024
21) MR. C S HAZARIKA 05-03-2024 To 07-03-2024

2/2



	LZ-1
	LZ-2

